GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

LOK SABHA
UNSTARRED QUESTION No. 972
TO BE ANSWERED ON 18.09.2020

Conservation and Authentication of Forest
972. SHRI KUNWAR PUSHPENDRA SINGH CHANDEL:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:
(a)  whether any efforts are being made by the Government for the conservation and
authentication of the forests through various committees;
(b)  if so, the details thereof; and
(c) the details of expenditure incurred on authentication of the forests through various
institutions along with other private agencies and committees during the last three
years, State-wise including Bundelkhand?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE
(SHRI BABUL SUPRIYO)

(a)to (c) At present there is no system of authentication of forests. As far as various
committees concerning conservation of forests are concerned, it is stated that;

1.  Forest (Conservation) Act, 1980 and rules made thereunder, provide for
statutory committees such as Forest Advisory Committee (FAC) and
Regional Empowered Committees (REC), which, inter alia, examine and
deliberate on proposals for non-forestry use of forest land and their
recommendation to Government of India.

ii. The Wildlife (Protection) Act, 1972 provides for Standing Committee of the
National Board for Wildlife (SCNBWL) to examine proposals for regulation
of proposed use of any land within Protected Areas (National Parks,
Wildlife Sanctuaries etc) which is not ancillary to conservation of wildlife.

iii. The Ministry of Environment, Forest and Climate Change has adopted
National Working Plan Code, 2014 for sustainable management of forests
and biodiversity in India. The code provides for preparation of working
plans for the forests, which are prepared by the Standing Consultative
Committees (headed by PCCF of the concerned state and has head of
Regional Office of MOoEF&CC as one of the members). In addition, there
are also committees in the forest fringe areas for Joint Forest Management,
with an aim of partnering with Government for conservation of forest and
forest resources.

There is no specific budget head for incurring expenditure for maintenance of

these committees.
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